RAJYA SABHA [30 July, 2002]

RIDF Tranche Interest Charged on Loans to State
Government

1 13%

IItoV 12%

VI 11.5%

VII 10.5%

VIII 8.5%

Recovery of loan from medium scale industries
1390. SHRJANARDHANA POOJARY: Will the Minister of FINANCE
AND COMPANY AFFAIRS be pleased to state:

(a) the total financial assistance sanctioned by the nationalised banks to the
large, medium and small scale industries, both in public and private sectors,
during the last three years; year-wise, industry-size-wise and sector-wise;

(b) the recovery of loan made from each category (industry-size) during
the last three years; and

(c) the steps proposed to be taken to recover the outstanding loans from
the large and medium scale industries?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND
COMPANY AFFAIRS (SHRI ANANT GANGARAM GEETE): (a) to (c) The
information is being collected and will be placed on the Table of the House.

ATM facilities in Tamil Nadu

1391. SHRIMATI S. G. INDIRA: Will the Minister of FINANCE AND
COMPANY AFFAIRS be pleased to state:

(a) the details of nationalised banks having ATM facility, State-wise;

(b) whether there is any proposal to set up more ATM facilities by
nationalised banks in Tamil Nadu;

(c) if so, the details thereof; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND
COMPANY AFFAIRS (SHRI ANANT GANGARAM GEETE): (a) State-
wise defalls of nationalised bank having AFM facilities are given in
Statement I (See below)

(b) to (d) Bank-wise detils of proposed ATMs of nationalised banks in
Tamil Nadu are given in Statement II.



